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Dumber in Rajastban ia tbe ma:limum. The 
registered addicts in Raja6tbatl is not the 
malimum in aoy State. 

(c) to (0). Tbe .. MiDiltry or 'welfare bat 
taken up several mealures co combat 
addiction to drup in an ita 
facets-prevention. referral. treatment. 
rebabililatioD under tbe Scbeme of i\uia
t.nee to Voluntary Or,.nisatiooa for 
Education Work for Probil1ition. Counsel
HOI and Rehabiliaative Work for Alcoboli«, 
Drua Addicts and otber victims of crime. 
Assist .. nce is boinl provided to voluotary 
orlaoisatioOl for de·addiction campa and 
awareness education. Durina tbe current 
financial year 1986 .. 87, 13 de·addiction 
camps bave beeD funded for beoe6tiol 
approximately 8S0 drul addicts. 

[Engli.h] 

Orrer of Tedlnlcal Experli_ from UNEP 
(or Gaaa. ACtiOD Plaa 

2131. SHRI C. MADHAV REDDI ; 
SHRI P.M. SA YEED : 
SHRIMATJ BASAVARAJES-
WARt: 

Win the Minister of ENVIRONMENT 
AND FORESTS be pleased to state: 

(a> whether aDY proposal bas been 
received (rom United Nations Environment 
Prolrammc offerioa tecboical expertise for 
Oaola Action Plan; 

(b) if 10, tbe detail. tbereof; aod 

(c) wbetbtr Governmeot propose to 

accept 'be otTer? 

THE MINISTER OF ENVIRONMENT 
AND fORESTS (SHR) BHAJAN LAL) : 
(a) and (b). DUlloa ,be ioforma~ diacuU'?D., 
tbo representatives o( tbe UOlted 'Natloos 
Environmeot Prolramme bad indicated tbat 
it was 10 a position to make availablo a 
panel of consultaotl for ,harinl inrormati~D 
and expertise about tbe Pollution ContrallD 
tbe context of Gaop Action Plao. However 
no lpecific offer of •• iltaDcc for aDY project 
bas been received. 

(c) It hu beeD il1d ica ted to tbe 
repraeDtatiVOl of lbe UN BDv irOilmoot 

Programme tbat tbis could be c!::>nsidered at 
a later stage wben the execution of tbe Gaoga 
Ac;tioo Plan 'has made some progress and 
tbe relevant issues to' be addressed have 
been identified. 

Import Duly 04 Pulses 

2332. SHRIMA n KISUORI SINHA: 
Will tbe Minister of FJNANCE be pJeased 
to state : 

(a) whether the price of pulses havo 
gODe up in tbe first week of P,bruary because 
of tbe levy of import duty; 

(b) whether Government are aware of 
tbe impact of tbis levy on pulses on the 
common m1n; and 

(c:) tbe Government's reaction thereon? 

THE MINISIER OF STATE IN THE 
MINISTRY OF FjNANCE (SHRI 
JANARDHANA POOJARY) : (a) Informa· 
tioD regarding wholesale and retail prices of 
fhe important pulses from leading tradiDS 
centres in the country do not indicate any 
significant increase in the first week of 
February. 1987. 

(b) and (c). It is rather early to bave 
aoy clear idea of the impact of this levy on 
.etail prices. 

( Tralls/alioll) 

Capital I n,estolent through Stock 
Excbanges 

2313. SHRI SHAN'fl DHARIWAL: 
Will tbe MINISTER OF FINANCE bo 
pleased to stare : 

<8> whether the Stock Exchanges bave 
liven a boost to capital investment; 

(b) if SOt tbe details of the capital 
investment made thro~gb St~k Exchanges 
duriol tbe last three years; 

Cc) wbether Government propose to 
increase the nuolber of brokers in the Stock 
Exchanaes; and 

(d) if so, the details tbereof, Stock 
Ex,baoae ... wise ? 




